NATIONAL COMPANY LAW TRIBUNAL Y\
DIVISION BENCH -1 87“ =
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD AT 10.30 AM ON (e 1/ L
s =

PRESENT: SHRI R VARADHARAJAN, MEMBER-JUDICIAL
SHRI. ANIL KUMAR B, MEMBER - TECHNICAL

APPLICATION NUMBER : MA/694/2019
PETITION NUMBER : CP/64/1B/2018
NAME OF THE PETITIONER(S) : N MATHIYALAGAN
NAME OF THE RESPONDENT(S) : SATYADEVI ALAMURI (LIQUIDATOR)

(G B ENGINEERING ENTERPRISES PVT LTD)
UNDER SECTION : SEC 53(1) IBC
S.No. NAME (IN CAPITAL) DESIGNATION SIGNATURE

REPRESENTATION BY WHOM

f. R,vﬁ*\ﬂuwwr\\cﬁ&ﬁv\ @UV\V\VA //W
v o E-2. ‘

\\IOJTM
d

Z;; \) N&ﬂ?\/‘@\ﬂhw CQW/X( )‘j@n
Rb, &7, es, N
Q,D/an ARI2-



MA/694/2019 in CP/64/1B/2018 40

ORDER

At request of both the parties, matter is being adjourned to 16.12.2019.

-SD- -SD-
(ANIL KUMAR B) (R.VARADHARAJAN)
MEMBER (TECHNICAL) MEMBER (JUDICIAL)
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